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, o3sc
Coram
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OA.1387/95 dt.5-3-1998

Ordgr

oral order (per Hon, Mr. A.V, Haridasan, Vice Chairman (EB)

This OR was filed impugnimg the disciplinary proceedings
and also for a2 direction to the respondents to release the
increments. |
2. when the application came up for hearing the learned
counqel on either sides stated that thevDisciplinarg
proceedings impugred in ﬁhit case has com® to a logical con=-
clusion amd a‘final order has been passed by the Disciplinary

Authority and that therefore the OA has become infrustuous.

.The counsel state that the application may be closed as having

become imfructuous/ Hence the OA is dismissed. Ko costs.

(H, Rajend brasad) (A.V. Haridasan)
" Member (Kdmn) Vice Chairman(EB)

Dated : March 5, 98

Dictated in Open Court \w§%>§g,/' j
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